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CENTRAL ADNINISTRATIVE TRIBUtL 
BANGALORE BENCH s BANGAI.ORE 

APPLICATION NO. 31111994 & 331 
TO 333/1994 

DATED THIS THE EIgHTEENTH DAY OF AUGUST, 1994 

Nr. 3ustjce P.K. Shyamsundar, Vice Ct,Bilmsn 

Rr. T.V. Resarien, Iember (A) 

Rr. KJ$. Kedalajeh 
Son of Hucohish 
Aged about 24 years 
Attender cue Reesenger 

Nohan 
Son of late R.S.N. Iyengar 
Aged about 23 year.. 
ijver. 

Pr, D.P. Vanketeshaieh 
Son of Mudaliab 
Aged about 24 years 
Attender-cuia..ReBeeng.r 

Rr. Srinivasejah 
Son of Cjrigowds 
Aged about 23 year. 
Attender Cue P)easeng.r. 	 ... Applicant. 

All are working in the Office of the Executive 
Engineer, Civil Engineering Division III, 
Civil Construction Unit, flinietry of Environment 
& Forest,. 18th CIOBS, paleswarsm, Bangalor.-3. 

(By -Shri Q.tuelskrjehnan, Advecat.) 

vs. 

I • The Executive Engineer 
Civil Engineering Division iii 
Civil Construction Unit 
Ninis try of Environment & Forest 
18th Cross, Ralleewarem, Bangalore-3. 

2 • The Executive Engineer 
Civil Engineering Division — 
Civil Construction-I 
Nir*ietry of Environment & Forest 
paryavaran Shaven, CCO Complex 
LOdhi Road, New Delhi — 110 003. 

(By A.S. Padmarajaish, S•C.c.S•c. 

I.e Respondents 



Heard. Admit. 

2. 	We grant leave to prosecute this matter 

Since it is a class grievance and is diructed 8gainst an 

otder of t he Executive Engineer, Civil Erginearing Division 

III, Civil Construction Unit, Ministry of Erwironment 

& oreats, Bangelors, (R-'l) calling for +ndidatea from 

the Employment  Exchange for filling up 2 posts of Peon 

(Group '0' póatn) in his .atablieh.int. The applicants 

søriciusly resist appointment to the said 1posta ,from out 

of theee sponsored by the Employment Exchange an the ground 

that they had been working an such posts designated as 

Att.ndant—cui.PIessenger/Driver although oln a contract basis 

under which they virtually lived from dayl to day because 

in terms of the contract, their tenurs lated only for a 

period of 6 months at * time with artific.al  breaks in b.twsen. 

Rspondent - 1 floated tenders and the appointments were made 

out of the tindsr8. Three applicants who •sucáeasfully 

tendered i.sra iiU1dng as psome,( Attsndsr- iuei.Mseseng(or) 

and one a. Driver. They were paid an amount quoted as premiul 

for the service rendered by them from 1b 50/. to 1b 1100/.. 

per month. They were also eligible for some ovIrtima wegea, 

if they put in extra hours after duty time. It eo tranipired 

from the year 1989 till the present move of ricruitmirnt 

through the Employment Exchange which wee:  resorted to in 

September, 1993 vids Annexur.-Q. 

- 	 ....2/. 
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2. of course, it is very heart rending to 

flats that people who hav, been working Uke this for 

the last few years in this olganisetion should now be 

told to quit to mak, way for others. But then littie 

can be done to assist than because we find from the 

Correspondence prodoc.d both on behalf of the applicants 

and the department that the strength of the peone in 

Group '0' category has been cut from 5 to 2•  The 

resultant. position is only 2 people can find work and 

not the others. What the department is proposing to 

do is to invite nominations from the Employment Exchange 

and we are told that the Employment Exchange has forwarded 

a list of candidates and the department will offer 

appointment only to those and not to the applicants who had 

been working for the last few years. We find from one 

of the letters addressed by the former Executive Engineer, 

Mr. Eewarayya, which is literally  a testimonial exemplifying 

the good work done by all these applicants. 

4. 	it.seems..appropriate torus to direct - 

Respondent :10.1 o consider the case of all theae4 applicants. 

who are aspirants for the posts of Peons along with those 

sponsored by the Employment Exchange. As for as possible, 

and all things being equal, we would direct Respondent no.1 

to give preference to these applicants and ensure their 

continuance in the department. But, of course, if the 

candidates from the Employment Exchange were to outweigh 

the credentials at these applicants, that is a different 

.attet. But as far as possible Respondent-i will give 

seightage to the service rendered by the applicants and sea 



1 

wh8t can be done to fill up the 2 posts of Peona keepivsg 

in view the reseivation prOc.duxm. 

H s. 	With these observations, this 	 H : 1 

application stands disposed of. No coats. 	
H 

/ (i.v. RAMANAN) 	 (P.K. SHYAUNDAR) 	/ 
iiEr'iBCR(A) 	 VICE CFAtRflAN 	 :5 

COPY  
I  

Smctlon coo sl  
Central Admhis?r&tive Tdbueal 	I  

Barigetote Bench 
' 	 J• 	 Bangalore 

L 


